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STATEMENT

Details of the accident.

On 29-12-1959 at about 17°51 hours
while HB 62 Down Howrah-Bandul
Local was standing at Chinsurah stat-
ion on the Howrah-Bandel section of
the Eastern Railway, No. HB 64 Dovwn
Local, a following train. entered the
station on the same line and collided
with the rear of HB 62 Dawn,

Casualty and damage to Railway
properiy.

14 persons were injured of wom
3 sustained grievous injuries. The
aproximate cosy of damage to Railway
property has been estimated at
Rs. 45,000.

The cause of the accident is under
investigation by the Government Ins-
pector of Railways, Calcutta.

Shri 5. A, Mehdi: May [ know why
such a delay is taking place in  ihe
submission of the report?

Shri S. V. Ramaswamy: The maller
has been taken up by the Government
Inspector of Railways. He is st
investigatling.

Shri Sugandhi: May I know whe-
ther on this local section there are na
vontrols to avert such accidents?

Shri 8. V. Ramaswamy: Conirols
are there. The Government Inspecior
is investigating to find out how it
happened.

Shri Tangamani: The train was
slanding and another train from the
same direction collided with this train
and the accident took place. On such
a simple issue as this, how long will
it take for the Government Inspecior
to complete his investigation?

Shri § V. Ramaswamy: He must
make a good job of it. He must have
some time to go into it thoroughly

Shri Tangamanl rose—

Mr. Speaker: Next guestion. Thare
is no use in asking further questions.
The Inspector cannot do it in a hurry
or in a perfunctéry manner.
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Shri Tangamani: This accident hap-
pened o a local train  Another train
from the same direclion collided with
it resulting in injuries to 14 persons,
three of them serious:y.

Mr. Speaker: 1 am afraid hon. Mem-
bers will have to go to that place for
inguiry

Reclamation of Ravine Lands

+

(Shri Aurobindo Ghoai:

| Shri Vajpayee:

| Shri Vidya Charan Shukla:

J Shri Rameshwar Tantla:
*537.7 Shri Prakash Vir Shastri:

| Shri P. K. Deo:

| Shri Bhakt Darshan:

| Shri L, Achaw Singh:

Will the Minister of Food and
Agriculture be plepsed to state:

(a} whether Staw Governmonts
have been asked to prcpare schemas
for reclaiming ravine lands in their
respective States;

(b} whether States will be  given
any assistance from th: Centre in Lthis
regard; and

(cy if so, to what extent?

The Minister of Agriculture (Pr. P.
S. Deshmukh): (a) Yo:. Sir, the Gov-
ernments of Bombay. Madhya Pra-
desh, Uttra Pradess wsed Rajasthan.

(b) Yes~

(¢) Financial assis'an.e is permisaiz
ble acording to the natuce of the work
done, on cost of works and work
charged staff. For survey and affores-
tation, it is 50 per cini of the above
cost and for all other works 12} per
cent., the balance bing permissivie
as loan.

Shri Aurobinde Ghosal: May I
know why other Stales were not given
an  opportunity to iake up  such
schemes?

Dr. P. 5. Deshmukli: These arc tie
main States where th. problem s
acute.
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Shri Awrobinde Ghosal: May I
know whether the 1eclaimed lands
will be put under cultivation through
co-operative farming?

Dr. P 5, Deshmukh: We have not
got much land reclai.red so far. So
the question does not crise, It is the
policy of Government to encourage
co-operative farming wherever possi-
ble.

Shri Thirumala Ruo: What is the
amount allotted to Machya Pradesh
and what is the extent - of the ar:a
covered by ravines i Madhya Pra-
desh?

Dr. P. 8. Deshmukh: There was a
provision of something like Rs. 77
lakhs in our budget. But nothing
much has been spent. For Madhya
Pradesh, we had sanctioned three
schemes: (1) the ravine reclamation
scheme in the Madhya Bharat region,
(2) soil conservation ravine reclama-
tion pilot project at Naikpura, and
(3) soil conservation Chambal pilot
project by the CTO. I have not got
figures of the actual expenditure, but
the cost was rather heavy. We intend-
ed to reclaim about 1,000 acres. The
CTO did work on 352 acres. The
cost was Rs. 900 per acre.

Shri Thirumala Rao: Are Govern-
ment aware that apart from reclaim-
ing land and increasing agricultural
production, this ravine problem is in-
timately connected with the law and
order problem, because the ravines
provide shelter to a large number of
dacoits?

Dr. P. 5. Deshmokh: Yes, that is
quite correct, and no less a person
than the hon. President of the Indian
Republic brought this matter to our
notice freshly. We have now issued
fresh instructions and asked for a
report from the State Government.
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